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TRIDEV INFRAESTATES LIMITED

(Formerly known as Ashutosh paper mills) (CIN: L651000L1988PLC033812)
Regd. Off: 5 - 524, FIF. School Block, Vikas Marg, Shakarpur, Delhi - 110082
Ph: 011-35943508 Email: ashutoshpapermills@gmail.com
Wabsite: www Iridevinfraestates.in

38TH AGM NOTICE

The 3B8th Annual General Meeting ("AGM”) of the members of TRIDEV

INFRAESTATES LIMITED (“the Company”) will be held Monday, 28th

September 2026 at 11:00 A M. at the registered office of the Company at "3-

524, FIF, Vikas Marg, Shakarpur, Dethi- 110092, to fransact the business as

mentioned in the Motice convening the said meeting which is being sent fo

the members whose name is appearing in registers on Monday, G3rd

September 2026 along with the Annual Report for the year ended 31st

March 2026,

Pursuant to section 91 of the Companies Act, 2013 (Act) the register of

members and the share transfer books of the company will remain closed

from Tuesday, 22nd September 2026 to Monday, 28th September 2026

{both the days inclusive). Pursuant to the pravisions of section 108 of the Acl

and Rule 20 of the Companies (Management and Administration) Rules,

2014, and Secrelarial Standards - 2 on General Meetings issued by ICSI,

the Company 1s pleased to provide its members the facility to exercise their

right to vote by electronic means (“remaote e-voling) as provided by CDSL on
all resolutions as set out in the notice of AGM,

« Date and time of commencement of remote e-voting:

Friday, 25th September 2026 at 19:00 AM
« Date and time of end of remote e-voting:
Sunday, 27th September 2026 at 05:00 PM

* Cut-off date for determining the eligibility to vote:
Wednesday, 21st September 2026

= Facility for voting through poll shall also be made available at the AGM,
Members attending the meeting.

+  Members who cast their vote by remote e-voling may also attend the
meeting, but shall not be able to exercise their right at the meeting.

» The Notice of AGM is available on the website of the Company at
hitp:/'www.tridevinfraestates.in and on the website of CDSL
www.evolingindia.com.

+ Incase you have any queries of issues regarding e-voting, you may refer
the Frequently Asked Questions ("FALS") and e-vobing manual available
al www.avolingindia.com, under help seclion or wrte an email
helpdesk.evoting@cdslindia.com

For TRIDEV INFRAESTATES LIMITED

Sdi-
Date: 03rd September 2026 Sunil Plur_nar Aga.'wal
Place: Delhi Managing Director

WORLDWIDE ALUMINIUM LIMITED

{Formerly khown as Worldwide Leather Exports Ltd.)

Reg. Office; 602, Rohit House, 3 Tolstoy Marg, Connaught Place,
Mew Delki-110001, Ph. Na.: 4+81-11-49446667 /4 9446668
Email 1d; legalteam waorldwidei@gmail.com, Websile: www wwal in
CIM: LT0109DL1980PLC338738

NOTICE OF 36™ ANNUAL GENERAL MEETING,
E-VOTING INFORMATION AND BOOK CLOSURE

NOTICE is hergby given that the 36N Annual General Meeting [ AGM) of the
WORLDOWIDE ALUMINIUM LIMITED (the Company) will be held an
Wednesday, 3otk September, 2026 at 04:30 P.M. THROUGH VIDEO
CONFERENCING ("VC")/ OTHER AUDIOVISUAL MEANS {("OAWVM") 10
transact tha businesses as set out In the Notice of the AGHM.

Motice of the AGM, Annual Repor and Attendance Ship for 2026 has been sent
in electronic modes o Members whose email IDs are registered with the
Company/Depository Paricipants{s). The Malice of the AGM, Annual Report
and Atfendance Slip 2026 is also available on the websiie of the Company, at
www.wwalin

The Company i pleased 1o provide 1o its members with the facilily 1o exercize
thalr wobte by alectranic means (e-voling) on the businesses as set out in the
Maotica of the AGM, Members holding shares either In physical form o In
dematerialized form, as on the cut-off date |.e. 23™ September 2026, may
cast their vote electronically on the Ordinary and Special Business as set out
im the Motice of the AGM through electronic voling system of NSDL from a
place other than venue of the AGM. A person whose name is recorded in the
Register of members or in the Register of Beneficial owners maintained by
Deposiiories as on cut-0ff date only shall-be entitied to avail facility of remote
e-vating as well as voling at the AGM

The remole e-yoling perod will commence on Sunday, September 27, 2026,
at 10.00 a.m. and will end on Tuesday, Septembar 29, 2026, at 5.00 p.m.
The remote g-voting module shall be disabled for voting at 5.00 p.m, on Tuesday,
207 September 2026, Once the vole on a resclution iz cast by the member,
the member cannct modify | subsaquently.

The voling facility shall also be made available at the AGM and Members
attending the AGM who have not cast their vole by e-voling shall be eligible
o wola at the AGKM. Members who have cast their vole through e-voling, may
participate in the AGM but shall not be allowed to vole again in tha meslng.

Any person, who acquires shiares of the Company and become member of the
Company afier dispaich of the Motice of the AGM and holding shares as of the
cut-off datei.e. 23™ September 2026, may obtain the USER |D and Password
by sending & request at https:/iwww.evoting.nsdl.com . However, if a person
is already registered with MSDL for remote e-voling then existing user ID and
password can be used for casting vole,

The Motice of AGM is avallable on the Company's website www.wwal.ln and
also on the NSDL's website hitps:/'www.evoting.nsdl.com

The Ragister of Membears and the Share Transfer books of the Company waill
remaln closad from Thursday, September 24, 2026 to Wednesday, September
30, 2026 {bath days inclusive) for the purpose of AGM.

By Order of the Board of Directors
For Worddwide Aluminium Limited
=di-

Abhishek Jain

Managing Director

DiM: 02807441

Cate : 06.09.2026
FPlace : Mew Delhi

JINDAL CAPITAL LIMITED
Regd Office: 201, Aggarwal Plaza, Sec-%, Rohini, Delhi-110085
Ph No. 011-45578272; CIN: L65310DL1994PLCOGST20
E Mail ID: Info@jindalcapital.co.in; Website; www jindalcapital.co.in

NOTICE OF THE 32" AGM AND REMOTE E-VOTING INFORMATION

In confinuation 12 our earkier adverlisemant published on dafe 03.09.2028, NOTICE is
hereby given that the 32 Annual General Meeting of the Company is scheduled fo be
held on Wednesday, 307 Seplember, 2026 at 11:00 &M (157} at the Reglstered Office
of the Company situated at 201, Aggarwal Plaza, Sector-9, Rohinl, (D.C. Chowk),
Dalhi-110085 1o transact he business as seb oul in 32%° AGM Malice in complance
with the applicable provisions of the Companigs Act, 2013 and the rules mads
thereunder, read with MCAISEBI Circulars, if applicable

In compliance with the applicabie provisions; This Notice of the AGM atong with the
Altendance Skp, Prosy Form, Bowe map of the vende of the Meeting and the Annual Report
2025-26 of he Company gre baing sent by a-mail 1o 2l {he membars whose e-malf addresses
[105) are regislared with the Company/Dapository Padicipant{s)] unlags any membear has
requestad for & hard /physizal copy af the same. For mambers who have not registerad their
e-mail addreszes, physical copées of the aforesaid documents e being sent by the permitied
mode and will also be available on ihe Company’s website |.e. www jindaicapital.co.in
and on websites of the B3E Limited ie. www bseindia com in due course of teme.

The company I& providing a-woling facilily 1o Hs members holding shanas as an Wadnasday,
September £3, 2026 baing ol off date, to exercise their wole at the ensuing AGM,. The
members may cast Iheir vofe by using an Sisciranic woaiing sysiem from a place ofher than
that the venue of meeting (e-vobing), The company has engaged NDSEL to provide remaote
gyobing facility, The details pursiant 1o the provisions of the Companizg Act, 2013 and
fules theraof are as under:

1, E-votmg parod commences on Saturday, Seplambar 28, 2026, at 09:00 AWM. and ends
on Tuasday, Seplember 2B, 2026 &t 05:05 FM, (15T)

£, The voling through electronic means shall not be allowed bieyond D500 PM. an 286
Seplamber, 2026,

3, The businesses set out in the nofice of AGM, may be iransacied through e-vobing or
vafing at the timeg of AGM

4, . The share transfer book of te Company will remain closed Trom Thursday, September
24 2035 1o Wednesday, September 30, 2026 (both days inclusive) (both days inclasive)
for the purpose of the Annual Ganaral Maating,

5 Thewoling reght of members sha¥ be in proportion 1o their shares of the paid up equly
share capifal of the company &5 on 1he cit-off date e Wednesday, September 23,
2026, Any person who becomes the member of the company after dispaich of
notice of AGM and holding shares as on cul-off date Le., Wednesday, Septembar
23, 2026, may oblain the login Id and Passward by sending a reguest lo
evoting@nsdlcain or, infoEindalcagital.couin helpdeskavoting@cdslindia.cam.
Members are requested to login af htips:fieservices nsdl.comd by using the remote
lagin credentials. The facility for appointment of Proxies by Members wifl be
available for the AGM, A person wha is nob 3 member as on the cul- off date should
treal the Motice of AGAM for information purpose only

7. In case of any quenes, you may refer to the Freguently Asked Questions [FAGs) for
membars and a-voling user manual for mambears awailabis al the Downloads seclionz
of www avoting, nsdl,.com or condact NSOL an 022 - 4888 TO00DQ or email at
evotingignad|.com

B, Mr. Jaivindra Singh, (M5 Jalvindra Singh & Asscciales), Praclicing Company
Secralares has been appointed as lhe Scrubnizer 1o scrubinize the vollng and remobe
g-voling process in & Rir and ransparan] manner,

B, The results shall b2 declared not later than forty-eight hours from conclusion of the
meefing by posting the same on the website of the Company {hitpsJ/
www jindalcapital.conl), and by filing with the BSE Lid. It shall atso be displayad
on the Notice Boand at the Ragistered Office of B Company

10 A member may parlicipale in the AGM ‘even after exercising hisfher nghl bo vobe
through remobe e-vobing but shall not b2 allowed to vote again in the meeting

Members wha have nol registered their emall-ld are raquested o register the same by
lollowing the procedure givan below.

Send. a request o Regisirar and Transfer Agenis of e Company MUFG
Intire India Pyt Lid, peaviding Folio Member, Mame. of the Shareholder,
Scanned copy of Share Cerlificale (Fronl and Back), PAN (Sall Altestad
scanned copy of PAN Card), AADHAR. [Self Atesled scanned copy of
Aadhar card) far registaring their a-mail address. Please send vour Bank
detzils with original Cancelled Chegue to our RTA (MUFG Infime India Pyt
Lid along with letier manfioning folio no. if not registered already)

Physical
Holding

Demat
Holding

Piease conlact your Depositany Participant (DP) and regigler your email
address as per fhe process advised by OF The shareholder may plessa
contact the Depository Padicipant ("DP") and register the email address
and bank account details in the demat acoount as per the process followed
and advised by the DP

In case of any query, the shareholders may reech out to NSOL on 022 - 4886 7000 or email
al evating@nsdl.com ar the Company at the email id of the -company i
infoidjindalcapitalco.in

For JINDAL CAPITAL LIMITED
Sdi-

Srishti Gumber

Company Secrefary

Mem. No.: ARIEEE

Date: September 05, 2026
Place: Delhi

FORM NO.
g [See Regulation 33{2)]
OFFICE OF THE RECOVERY OFFICER - I/l
- DEBTS RECOVERY TRIBUNAL DELHI (DRT 1)
dth Floor, Jeavan Tara Bullding, Parliament Street, New Delhi - 110001
NOTICE FOR SETTLING OF SALE PROCLAMATION UNDER RULE 53 OF THE
SECOND SCHEDULE TO THE INCOME TAX ACT, 1961 READ WITH THE
RECOVERY OF DEBTS & BANKRUPTCYACT, 1893,

TRC/517/2023
BANK OF BARODA

Versus

M/S SAGAR ELECTRONIC AND ORS.
Ta

(CD1) Mis Sagar Electronics through its Proprietor Ms. Sadhna Abbi.

(CD2) Ms. Sadhna Abbl Wie Krishan Kumar Rlo [-133, Alpha II, Greater Noida-
201310. Also at: 1-62, Alpha ||, Greater Noida-201310. Also at: 75, U. G. F., Palika
Bazar, G. T Road. Ghaziabad-201001. Also at: lII-D-4£, Nehru Magar, Ghaziabad-
Z01001.

{CD3) Mr. Krishan Kumar, C-22, Vivek Vihar, Saharanpur, U.P.

(CD4) Mr. Ashok Kumar @ Ashok Garg S/o Mr, Mangal Sain Rio 52, Krishan Kun|
Exin., Laxmi Nagar, Delhi-110052

Whereas you the M5 SAGAR ELECTRONIC AND ORS. was arderad by the Prasiding
Officer of DEBTS RECOVERY TRIBUNAL DELHI{DRT 1) who had issued the Recovery
Certfficate dated 0471172023 in lo pay 1o the Applicant Bank(s)Financial Instibution{s)
Mame of applicant, the sum of Rs 39196166.00 {(Rupees Threa Crore Ninety One Lakhs
Ninety Six Thousands One Hundred Sixty Eight Only) along with pendentalite and
fulure interest @ 13% wel 2681112014 1l realization and costs of Rs 41000.00, and
whereas the said has nol been paid the undersigned has ordered the sale of
undermentionad immavabla | Immovable property.

2. You are heraby informed that the 1170972026 at 10.30 AM. has been fixed for drawing
up the proclarmation of sale and seliling the terms thareof, You are requesiad 1o bring 1o
the nolica of the undersigned any encumbrances, charges, claims o liabdifies attached o
the said properties orany portion thereof.

21-07-2026

SPECIFICATION OF PROPERTY

Property i.e. 52, Krishan Kunj Ext., Laxmi Nagar, Dalhi-110092 owned by defendant
no.4, Except The Share of Mr. Naushad Ahmed Khan

Given under my hand and the seal of the Tribunal, on thiz date: 2110772026 S/

NIRANJAN SHARMA
Recovery Officer-||
DEBTS RECOVERY TRIBUNAL DELHI{DRT 1)

Head Office; HDFC Bank House, Senapali Bapat Marg, Lower
Parel (West), Mumbai - 400 013 Regional Office: HOFG Bank
Limited: Dept For Specisl Operations, Ground Floor, Gulab
Bhawan, 8, Bahadur Shah Zafar Marg, Delhi-110002

HDFC BANK

W underslend your ward

CORRIGENDUM TO E-AUCTION SALE NOTICE
Thas 15 with reference to the E-Auction Sale Motice published in the Deshi Editon of
‘Fimancial Express” and “Jansatia® dated 06.09.2026 in respect of Borrower: Mis Anand
Agencies, Mortgagor: Mr. Pankaj Anand. It i5 hereby informed that due to an
inadvertent lypographical error, the EMD amounl was menlicned as Rs. 60,48,0000-,
The correct EMD amount shall be read as Rs. 60,50,000/- (Rupees Sixty Lakh Fifty
Thousand Only) instead of Rs. 60,48,000/-.

{Date ; 07.09.2026

All ather farms and conditions of the E-Aucton Sale Notice shall remain unchanged.
Authorised Officer, HOFC Bank Ltd.

D. D. VENTURES LIMITED

CIN: L50102DL1984PLCO1TESE
R.0. 68-68/1, Basement-1, Najafgarh Road, Industrial Area, Mati Nagar,
West Delhi, India, 110015 Tel, No. 011 44400444,
Email Id : a.bhaskar@@ddmotors.net, Website: www.ddventures.in

NOTICE OF 42nd ANNUAL GENERAL MEETING,
E-VOTING AND BOOK CLOSURE

PRO CLB GLOB AL LIMITED
CIN L74899DL1994PLCO58964
Registered Office: 325, llird Floor, Aggarwal Plaza, Sector-14, Rohini,
Delhi-110085
Corporate Office: 407, Orbit, Rajpath Rangoli Road, Beside Pandit
Dindayal Upadhyay Auditorium, Bodakdev, Ahemdabad-380054
Website: www.proclbglobal.com; E-mail: cs@procibglobal.com

TRINITY LEAGUE INDIA LIMITED

CIN Ng. : L93000DL198BPLCD31953
Regd. Off. : A-23, Mandakini Enclave, Alaknanda, GK |I, New Delhi-11001%

a5

Corporate Office: Trinity Tower, B-2, Sector-T, Noida, Uttar Pradash -201301

Contact- 0120-69
E-mail: trinityleague

Motice of the 38" Annual General Meeting (AGM]
It is hereby mformed that the Tharty-Eighth Annual General Meeting (38° AGM) of Trinity
League India Limitad will be held on Wednesday, the 30° day of September, 2026 at 1200
P.M. through Video Conferencing (™) | Other Audio Visual Maans ("O@VM™), toiransact
the business, as set outin the Notice of the AGM, through e-valing facility anly

The AGN will be held onky theough YT | OAYM in compliznce with the provisions of the
Companies Act, 2013 and Ministry of Corporate Affairs Circulars daled Apat 8, 2020, April
13, 2020, May 5, 2020, December 28, 2022, Seplamber 25, 2023, Saptamber 18, 2024
and September 22, 2025 and 3EBI| Circulars. The instructions for poining the AGM
elactronically are provided in the Notice of the AGH,

hotice of the AGM along with the Anndal Report 2025-26 i being sent onty through
electronic mode 1o those Members whose e-mail addresses are registersd wih the
Company or COSLNSDL [Depositories™) and will also be available on the Company's
website wanwirinifygroup.ind.in and website of the Bombay Stock Exchanges 1.8 at

BEaindes com

Members who have not registered their e-mail addresses and in consaquence the Annual
Rapor including Motice of AGM and e-voting instructions could not be serviced, may gel
their amail addrass and mobile number regesterad with the Company's Registrar and
Share Transfer Agent, Beetal Financial & Computer Services (P) Limited, by sending mail
on investon@beetalinancial com for the same along with scanned copy of the signed
requasl letter providing the email address, mobile number, seif-attestad PAN copy and
Client Master copy in case of electronic folio and copy of share cerificate in case of
physical folio for obtaining the Annual Repord, Nolice of AGM and the e-voling Instructions

The remate e-vofing period will commence from 27" September, 2026 at 10:00 am and wil
end at 5.00 pm an 297 September, 2026, During this peried the eligible sharshoiders of the
Company, holding shares aither in physical form or in dematerialized form, may cast thelr
voie electronically. The e-voting modube wilf be disabled by COSL for woting thereafter i.e.
voling shall nof be allowed beyond 5:00 p.m. on Seplember 29, 2026, Facity for e-voting
shall also be madae availabla during the AGM 1o those Membars who altand tha AGM and
who kave not already cast their vote. The Members who have cast their vote by remole e-
voling prior 1o the AGM may also atiend! paricipats in the AGM through YC F OAVM bul
shall not be entitted to cast their vale again

The cut-off date far delermining the sligidity of members for vating through remole e-
voling and a-woting at the AGM is Wednesday, Septembaer 23, 2026 Any person, whao
becomes a memberof the Company afier the disgatch of Mobice and holding shares as on
cul-off date. may oblain the login ID and password by sending & request o
imvestori@beetalfinancial com 10 cast hisher vate. The detailed procedure for obtaining
thelogin 1D and password and exercising e-voling is provided in the Motice of AGM.

Mambars holding shares in electronic form ase requested fo mtimate any change in thelr
bank mandates fo their Depository Paricipants with whom they are maimtaining their
demal accounts, The Company or its RTA cannol act on any request recesved directy from
the Mambers holding shares in electronic form for any change of bank particulars of bank
mandales. Such changes ane 10 be advised only to the Depository Participant of the
Members, The Membsers holding shares In physical form are requestsd fo advise any
change in their bank mandate immediately fo Beatal House, 37 Floor %9 Madangir, Behind
Local Shopping Centre, MesrDada Harsukhdas Mandir, Mew Defhi- 110062

By Order of the Board of Directors of
Trinity League India Limited

Sd/-

Gaurav Bajpai

Company Secretary & Compliance Officer

wearw. trinitygroup.ind.in
itygroup.ind.in

Place: New Delhi
Date : September 05, 2026

Pursuant to the pravisions af the Companies Acl, 2013 and SEBI (Listing Cbligations
and Disclosure Requirements) Reguiations, 2015

Motice |s heraby given that:

1] The 32nd Annual General Masting (AGM) of tha Membars of PRO CLB GLOBAL
LIMITED {“Company”) will be convened on 30092026 at 04:00 (IST) through VIDED
CONFERENCING ("WC")/ OTHER AUDIO-VISUAL MEANS "CAVMT),

21 The Notioe of AGM and Annual Report were dispatched by the Company on Saturday,
050972026, via email to shareholders holding shares as on Friday, 04/08/2026,
whose email addresses ara registerad with tha BTADP. in compliance with the
Companies Act, 2013, SEBI [LODE) Regulations, 2015, read with MCA General
Circular No, 032025 dated 22/09/2025 and relevant circulars issusd by SEBI issusd
by SEB| (hereinafter collectively referred to as “the Circulars™).

3] The 32nd AGM Notice atong with the explanatory statement and the Aanual Repord lor
the Financial year 2025-26 is avaifable and can be downloaded from the Company's
website -af htips: i proclbababal comiwp-contentupioade 202609 Annual-Repart-
2028-ProCLB-Global-Ltd-final@.pdf BSE Limiled website at
hitpa-/fwww bseindia.com , and on the website of Central Depository Services {India)
Limited,, appointed for conducting Remote e-voting, e-valing during the process of
AGM and VIC throwgh e-voling portal |.&, www.evalingindia com,

4] Mambers can attend the AGM oaly via VCIOAWM, with joining instructions dedalled in
the Motice. Attandance through VC/OAVM will be counted toward the quorum under
section 103 0fthe Companies Act, 2013,

) In compliance with Section 108 of the Companies Act, 2013, Rule 20 of the
Companies (Management and Administration) Rules, 2014, and Regulation 44 of
SEBI(LODR) Regulations, 2015, the Company provides remole e-voling and e-voling
during tha AGM through Cantral Dapasitory Senicas (India) Limitad. Detaied voting
procedures are oullined in the AGM Motice.

fi] M's. Rohit Bhatia & Associates. Praclicing Company Secretary (Membership Mo,
67220 and COP No. 25126), Peer Reviewed Company Secrefares, has been
appointed as Scrutinizer by the Boad of Directors on 05/0RZ026, to conduct the e-
wvoting and AGM valing process in a fair and transparent rannear.

71 Members are requested to carafully read the instructions given for voting in the AGM
Mobice. Members are also requeesiad to note the follewing:

ESPIRE HOSPITALITY LIMITED

Regd Off: Shop No #1,Country Inn,Mehragoan,Uttarakhand-248179
Corp Off: A-41, Mohan Co-operative Industraial Estate, New Delhi-44
CIN:L45202UR1991PLC000604,( E):cs@espirehospitality.com

(T): 011-71546500 ,(W):www.espirehospitaliy.com

NOTICE OF 35" ANNUAL GENERAL MEETING,
REMOTE E-VOTING INFORMATION AND BOOK CLOSURE

Notice is hereby given that the Annual General Meeting (“AGM”) of the Members of
Espire Hospitality Limited (“the Company”) will be held on Friday, September 25,
2026 at 10:30 A.M. (IST) at Country Inn Nature Resorts, Mehragaon, Bhimtal,
Uttarakhand - 263136, through Physical mode to transact the Special Business as set
outin the Notice of the AGM.

The AGM s being convened in accordance with the provisions of the Companies Act, 2013,
the Rules made thereunder, the SEBI (Listing Obligations and Disclosure Requirements)
Regulations, 2015, and the applicable circulars issued by the Ministry of Corporate Affairs
and the Securities and Exchange Board of India.

The Notice of the AGM along with the Explanatory Statement has been sent electronically
on 03.09.2026 to all Members whose e-mail addresses are registered with the Company,
Depositories or the Registrar and Share Transfer Agent (‘RTA”). The Notice is also
available on the Company's website www.espirehospitality.com, and on the websites of
BSE Limited www.bseindia.com.

Pursuant to Section 108 of the Companies Act, 2013, Rule 20 of the Companies
(Management and Administration) Rules, 2014 and Regulation 44 of the SEBI (LODR)
Regulations, 2015, the Company has provided the facility to its Members to cast their votes
electronically through the remote e-voting system as well as e-voting during the AGM.

The details of remote e-voting are as under:

+ Cut-off Date: Friday 18" September, 2026

+ Commencement of Remote E-voting: 22" September,2026 (Tuesday 09:00 AM)

+ End of Remote E-voting: 24" September,2026 (Thursday 05:00 PM)

The remote e-voting facility shall be disabled thereafter. Members who have cast their
votes through remote e-voting may attend the AGM but shall not be entitled to vote again at
the Meeting. Members attending the AGM, who have not cast their votes through remote e-
voting, shall be eligible to vote during the AGM.

Members holding shares in physical form may register/update their e-mail address, mobile
number, bank details and other KYC particulars by submitting the prescribed forms with the
Company/RTA. Members holding shares in dematerialized form are requested to update
their details with their respective Depository Participant(s).

Any person who becomes a Member of the Company after dispatch of the Notice and
holds shares as on the cut-off date (18" September,2026 ) may obtain the login credentials
for e-voting by following the procedure mentioned in the AGM Notice.

For detailed instructions relating to e-voting, Members may refer to the Notice of the AGM.
In case of any queries, Members may contact NSDL at evoting@nsdl.com or the
Company atinfo@espirehospitality.com.

||||||||||

By order of the board of Directors

For Espire Hospitality Limited

Sd/-

Sumeer Narain Mathur

(Company Secretary & Compliance Officer)
Membership Number:FCS9042

Address: House No. B-803, dronagiri Apartment,
Sector-11, Vasundhara, Ghaziabad - 201012

Date: 03" September,2026
Place: New Delhi

MOTICE is hereby gven that the 42 Annual General Meeting (AGM) of the members of

the company will be held on Wednesday, 307 Day of Septembar, 2026 at 03:00 P.M af &8-

B3/1, Basement-1, Majafgarh Road, Indusirial Area, Mot MNagar, West Delhl, India,

110015, physically or through Video Conferencs (VC) Cither Audio Visual Means [OAVM)

facilify in accordance with applicable provisions of the Companies Act, 2013 read with

general circutar no. 2002020, 142020 and 1712020 and all olher circular issues by MGA,

GO, and SEBL o transacd the business set oul in the notice of AGM

In compliance of the above circulars electronic copy of the nodics of AGM together with the

copy of Annual Report for the financial year 2025-26 has been sent toall membars whose

email address are registered with the CompamyDP /RTA and the same will also be
available on our website wwwddventuresin and on website of Metropollan Stock

Exchange of India Limited(MSEI)

WOTICE ks alzo givan thal pursuant 1o Section 91 of the Companies Acl, 2013 and Rule 10

of the Companies (Management and Adminigtration) Fules, 2014, ihe Register of

Members and Share Transfer Books of the Company will remain closed from Wisdnesday,

23092026 1o Wadnesday, 30.09.2026 (Both daysinclusive) far the purpose of AGM,

The Comgarny is providing e-veling faciily to fls Members as provided by COSL on all

resolution as sat out in the Motice of AGM. Maembers of the company may fransact the

business through voling by electronic means; Members whose email address is nol
registered wilh the company (D, Please register your email 10 address to abtain Annual
rapon.

1. The remole e-voting facility commence at 09.00 a.m. on Sunday, 27" September,
2026 and will end at 5.00 p.m, on Tuesday, 29° September, 2026 fior a shareholders,
whether holding shares in physical form or in dematenialized form. The e-vating
moduse shall be displayed by COSL for Voting. Remote e-voling shall not be allowed
beyvond the said date and time.

2. The cutoff date 1o delarming eligibdty 1o casl vates by elechonic voling 1§, 237
Saptember, 2026,

3. A person, who acquires shares and becoma sharehoiders of the Company aftar
dispatch of Motice and holding shares as of the cut-off date can do remote e-woting by
obtaining login-id and password by sending an e-mail Lo
helpdesk avalingfBcdslindia comfadmin@skylinara.com by mentaning their folio
no /P 1D and Client 10 Mo. However if such shareholder is abresdy ragistered with
CDSL for remote e-voting then exwsting user id and password can be used for remole
e-yiling.

& Facility for voting through ballol paper shall also be made available at the AGM,
Members attending the maating. who have not already cast thair vote by remote a-
viding, shall be able to exercize theirrght at the meeting.

5 A member may parficipate m the meeting even after exercising his right to vole
throwgh remate e-vating, but shall not allowed vode again al the meeting,

B Mofice of AGM = available on company websile www.ddvenlures.in and on the
website of CDSL-www avotingindia.com.

7. A parson, whose nama recorded in tha register of mambars or in tha ragister of
baneficial owners mairained by the depasitories ason 23° September 2025, shall be
entitled tovole

8. In case you have any Queries or IssUes regarding e-voling, kindly refer frequentiy
asked questions and & voting manual avaiable at www evolingindia.com, under Help
sachon of Email helpdesk avatng@edslindia.com, Toll Free No, 1B00-200-5533 or
Mirs. Sonak Sharma, Company Secratarny at compianceddmifiamail. com.

For D. D, Ventures Limited

Sd/-

Renu Gambhir

Date: 05.09.2026 Director
Place: Naw Dalhi DIM: 01239511

FORM A
Public Announcemant
{Under Regulation 6 of the Insoivency and Bankruplcy Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

al. RELEVANT PARTICULARS

1. |Name of corporate debior Korag Pin Savings Financial
Barvices Nidhi Limited

2. |Date of incorporation of corporate debtod 11/01/,2017

3. |Authority under which corporate debtor | ROC Uttar Pradesh |
is incorporated [ registered

4. |Corporate ldentity No. / Limited Liabdlity
ldentification No. of corporate deblor

UB5993UP201TPLCOBI032

Farticulars Details

Date of completion of dispatch of Mobce! Saturday, 0592026
Annual Report by E-mad

Date and time of Commeanceament of ramote
e=voling penod

sunday, 2TT0H2026 at
00.00 AM. (IST)

Ciate and time of End of ramate e-voting penod | Tuesday, 29/09/2026 al

05.00 PM. {IST)

Cut-off date for determining the members
eligility for e-voling / remole e-vating

Wednesday, 23092028

The remote e-voling module will be dizabled by Central Depository Services {India)
Limited thereafter, and votes once cast and confirmed cannat be changed,

d] Memiers who have nof cast their vobe wia remote e-woling can vote during the AGM,
Thoze who have already voted through remaote e-voting may attend the mesating but
will ot be edigible to vote again

9} Only members listed in the Register of Members as on the cut-off date, Wednesday,
2309/2026, are enfitied to vote (remofe or during the AGM), with woling righis
proparions! to their paid-up equity shareholding as of that date

10} Shareholdars holding shares in demat form (including individual demat shareholdars)
are requested toupdate their email- address and mobile number with thelr respeciive
Depository Participant (DF), which i mandatory for e-voling and joining wirbua
megatings through the Deposiory system

11) Any person who acquires shares and becomes a member after the Molice is sent
electronically, and holds shares as of the cot-off date, may obtain their login
credentials by emailing csifprocibglobal com

12} In case shareholders! investor have any quernies regarding E-voling, you may refer the
Fregquently Asked Questions [("FAQS’) you canm email us o
helpdesk. evoling@edslindia.com orcallusat 18002109811,

By Order af the Board of Diractars
for Pro CLB Global Limited

adl-

Het Kalpeshkumar Shah
Place: Ahmedabad Director
_Date: 05/09/2026 (DIN: 11460553)

"IMPORTANT"

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

ENVIROTECH SYSTEMS LIMITED
! {CIN: LIT1 008 2007 PLC1 5807 5)
Registerad Office: A-29, Block A, Shyam Vikar Phasa-|. New Dehi, Dethi, 110043
Corporate Office: B-1AMS, Commercial Compiex, Sector 51, Nowda=209307 (UR),
Contact Moo +31-120-4337633, 4337439, Email; csi@envirotechltd.com |
Websita: wwwamémalachild.com

NOTICE OF THE 19" ANNUAL GENERAL MEETING AND E-VOTING INFORMATION

Medice is hereby given thatin complance with General Girculer Mos, 2002020, 1072022, 0872023,
053024 daled May 05, 202, December 28, 2022, Seplember 25, 2023 and September 19, 2024
respecively and other circulars issued in Bis respact MCA Circuler”™) read with the applicable
circulars issued by Securlias and Exchange Board of India {SEBI, the Annwal Ganaral Meelmg
CAGH) of the Company wil be held on Monday, September 28, 2026 at 01:00 PM. 15T thaowgh
Video Conlerencing (WCNCdhar Audio Video Megns (DAMM] to considar-and Iransacd business as
gart Terth in the Motice corvening the AGA.
Members attending the AGM through VCIOAYM shall be courted dor the purpose of reckoning
guarisn under section 103 of tha Companias Acl. 2013,
The hatice of the AGM stong with Explanatony Statement has been dispatched throwgh elecironic
moda fo all the members whosa email addressas are regslerad with the CompanyDaposiones
and 1he sspatch has been compieted on September 06 2026, Members may nobe that the said
nighiog is availeble on the Company's websile hitps:iwww, envirotechid comfinvestors, on wehsile
of the Stock Exchanps on the website of Cantral Depasitary Services Limited (GDSL), e agency
appainted for conducling femate s-voting before and during AGM through VG, al
vy envidingindia.com

Members holding ‘shares either i physical form o demateriatized form, a5 on cul-gf date; {e

Saptember 21, 2026, will have the opporiunity to cast their vates electronecally on fhe businesses as

sark farth in the hotics of AGK. ihrough alectronlcvoling systern of COSL from aplace othar than tha

venue af the AGM

A8 Ihe membars arg infarmed that:

| The remoie e-vobing shal commence on September 25, 2056 (09.00 8.m, 15T)

ii. Tha remole a-voling shall end on Septamber 27, 2086 {05,003 p.m, I5T) after the which the &-
voding module sha he disabled by CDBL and remote e-voling shall not be allowed bayond the
said fima;

fil. Ay pergon who becomas mamber of the Company aller dspalch of e Nolice and kalding
shares ason cul-of dete, Le. September 21, 2026, may obtain LseriD ard Password by sending
araquest al avabng@icdslindis.com,

YOTING THROUGH ELECTRONICS MEANS

- The manner of voling remolely [remote e-wifing) by members holding shares in dematerialized
miede, physical mode and far mambers who have nol registered their emall addressas hasbean
provided in the Motice of the AGM. The detais will 250 be avalable on e websie of the
company, NSEand COSL

= Tha Faclity of e-voling throwgh electronic vaimg svstem will also be made avadabie dunng e
AGH.

- Mambers may parlicipate n tha AGKM even afer axercising Bair rghl ko vole through remala a-
voling but shallnotbe abawed to vote agamn in AGM

- B parson whaose name s recteded in the reglstar ol membears:or in the reqister of benafical
Dwnars maintaned by the deposiories ag on the-cul-off date, i'e., Seplember21, 2026 only shall

b= antiied to avail the facility of remoie e-vabing &s wall as volng in EGM

« Logn credentiais for casting voles through e-yating shall be made avadabis to the members
through email, Membearswho do notrecaive email or whose email addrassas are not registerad
wilh 1he Company!Depasitory particizant|s), may ganeraba 16gin credendial by following
instructions given irthe nodes o ihe Notice oFAGM,

- Mambers ara raquesied o carefully read all tha nates sed out in the Nabica of the AGM and in
particulas, instruckians for joinng AGK, mannser of casting voles through remate g-voling or e-
yoling during the process of AGM

- Incage of querss, you may refer the Frequently Asked Cuestions [FAQ) fof sharehoiders and a-
voting user manual for sharshoiders avaiable 51 the downlead sacton of www evptingindia.com
ceconbact al fodl Ireano, 1800 21 085611 or=end & request at halpdask evotngiodelindia.cam

« For any grievances connected with Baclity for e-voling, members may contact- Mes. Palli
Sharme, Company Secretary and Compliance officer by sending an email
ceibenvirotechind com

By the arger of tha Board

For Envirctech Systems Limited
Sl

fvinash Prabhat

Date : 06/08/2026 Company Secretary & Compliance Officer

Place : Delhi Mambership Mo, ATREI

5. |Addrass of the registerad office and
principal office (if any) of corporate
debior

849, Katra Chand Khan, Bareilly,
Littar Pradesh, India, 243001

6. (Inspdvancy commencement data in 01/ 0972026
respect of corporate debtor
7. |Estimated date of closure of insolvency | 280272027
rasolution process
8. |Name and registration numbser of the Ankit Misra
insolvency professional acting as IBBIIPA-002/IP-ND1268/2023-2024/
Interim resolution professional 14294

Flat Mo, 407 3rd Floor Siddhi Sona
Apariments H. No. 127,/784,/42
W-1block Sakel Nagar Kanpur
208074, ankit39900@gmail.com

Flat No. 401 3rd Floor Siddhi Sona
Apartments H.No. 127/764/42 W-1block
Saket Nagar Kanpur 208014
cirp.korasEogmail. com

9. |Address and e-mail of the interim
resolution professional, &s registered
with the Board

10,/ Address and e-miail to be used for
correspondence with the interim
resolution professional.

11.{Last date for submission of claims. | 15/09/2026.
12 |Classes of creditors, if any, under Deposit holders
clause (b) of sub-saction (6A) of
section 21, ascertained by the intenm
resolution professional,

13 |Namas of Ensolvency Professionals
identified o act as Authorised
Representative of creditors in a class
{Thres namas for each class)

1. M. Anil Kumar (REGD Mo. IBBLIPA-D02
.fIF-HﬂI]:HE.-'EEIW-IB.-'H‘IWH

emall -purswanianil@omail.com

2.Mr. Tanveer flahi (REGD No. IBBIIPA-D01
AP-P-02553/2021-22/13874)

email- ip.tanveerilahi@gmail.com

J.Mr. Anupam Tiwarl (REGD No. 1BBIS
IPA-003/1P- HODO18/2017-2018,/10131)
email- wari.anupam2 3@ gmail.com

14.{{a} Refevant Forms and Weh link: Not Applicable
(o) Datadls of authorized reprasentatives | Physical Address; Mot Applicable
are available at

FOR THE ATTENTION OF THE CREDITORS OF KORAS PIN SAVINGS FINANCIAL
SERVICES NIDHI LIMITED.

Motice is hereby given that the Nabonal Company Law Tribunal has orderad the
commancement of a corporate insolvency resolution process of the Koras Pin Savings
Financial Services Midhi Limited on 01,/08/2026.

The craditors of Koras Pin Savings Financial Services Nidhi Limited, aro hereby cafied
upon o submit their claims with prool on or before 15092026 to the interim
resolution professional at the address mentioned against entry No. 10.

The financlal creditors shall submit their claims with proof by alectronic means only
Al other creditors may suhmit the claims with proof in person, by post or by electronic
means.

& financial credior belonging tora class, as listed againstthe entry No. 12 shall indicate
Its cholca of authonsed represantative from among the thraa insalvency professionals
listed against entry Mo 13 to act as authorised represantative of the class in Form CAL
submissionof false or misleading proofs of claim shall attract penatties.,

Ankit Misra

Resolution Prolessional

IBBI Registration - 1BBI/IPA-002/IP-ND1268/2023-2024/14294

DATE: 05.09 7076 Process email: cirp.koras@gmall.com

PLACE: Kanpur Email: ankit99300&gmail.com

epaper.financialexpre,ﬁ.mn'. .

New Delhi
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